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NOTIFICATION NO.1509–B.SPL. DATED:19.12.2013.

The High Court is pleased to order the following Postings and
Transfers:-

I

1. Sri S.Madhava Rao, Judge, Family Court-cum-VII Addl. District and
Sessions Judge, Medak at Sangareddy, is transferred and posted as Prl. District
and Sessions Judge, Medak at Sangareddy, VICE Smt. T.Rajani, transferred.

2. On relief, Smt. T.Rajani, Prl. District and Sessions Judge, Medak at
Sangareddy, is transferred and posted as Metropolitan Sessions Judge,
Hyderabad (Post kept vacant).

i) Sri S.Madhava Rao, will immediately handover charge of his post to the
Special Judge for trial of Offences under the SCs and STs (POA) Act-cum-V
Addl. District and Sessions Judge, Medak at Sangareddy and shall take
charge of his post from Smt. T.Rajani.

ii) The Special Judge for trial of Offences under the SCs and STs (POA) Act-
cum-V Addl. District and Sessions Judge, Medak at Sangareddy, will be in full
additional charge of the post of Judge, Family Court-cum-VII  Addl. District
and Sessions Judge, Medak at Sangareddy, until further orders.

iii) Smt. T.Rajani, on relief by her successor, will immediately proceed to her new
station and shall take charge of her post from I Addl. Metropolitan Sessions
Judge, Hyderabad.

II

Smt. P.Sree Sudha, Prl. Special Judge for SPE and ACB Cases-cum-
IV Addl. Chief Judge, City Civil Court, Hyderabad is transferred and posted as
Chairman, Sales Tax and Vat Appellate Tribunal, Hyderabad (Post kept vacant)

i) Smt. P.Sree Sudha, will immediately handover charge of her post to
the I Addl. Special Judge for SPE and ACB Cases-cum-V Addl. Chief Judge,
City Civil Court, Hyderabad and shall take charge of her post and also the
posts of Presiding Officer, Andhra Pradesh State Transport Appellate
Tribunal, Hyderabad and Presiding Officer, Co-Operative Tribunal,
Hyderabad from Presiding Officer, Labour Court-II, Hyderabad.





// 3  //

11. The Chief Judge, City Civil Court, Hyderabad.
12. The Member Secretary, A.P. State Legal Services Authority, Hyderabad.
13. The Secretary, A.P. High Court Legal Services Committee, High Court, Hyderabad
14. The Metropolitan Sessions Judge, Hyderabad
15. The Prl. District and Sessions Judge, Medak at Sangareddy.
16. The I Addl. Metropolitan Sessions Judge, Hyderabad
17. The I Addl. District and Sessions Judge, Medak at Sangareddy.
18. The Chairman, Sales Tax and Vat Appellate Tribunal, Hyderabad
19. The Presiding Officer, State Transport Appellate Tribunal, Hyderabad
20. The Presiding Officer, Co-Operative Tribunal, Hyderabad
21. The Prl. Special Judge for SPE and ACB Cases-cum-IV Addl. Chief Judge, City Civil

Court, Hyderabad
22. The I Addl. Special Judge for SPE and ACB Cases-cum-V Addl. Chief Judge, City

Civil Court, Hyderabad.
23. The Special Judge for trial of Offences under the SCs and STs (POA) Act-cum-V

Addl. District and Sessions Judge, Medak at Sangareddy
24.  The Presiding Officer, Labour Court-II, Hyderabad
25. The Judge, Family Court-cum-VII Addl. District and Sessions Judge, Medak at

Sangareddy.
26. The Secretary, Andhra Pradesh State Judicial Officers Association

(Sri V.Jaya Surya, Prl. District and Sessions Judge, Visakhapatnam)

27. The Pay and Accounts Officer, Hyderabad.
28. The District Treasury Officer, Medak at Sangareddy.

29. THE SECTION OFFICERS:-
(a) B.Section, (b) D.II Section, (c) Vigilance Cell, (d) E.Section (e) Work Review
Cell, (f) O.P. Cell, (g) D.Budget, (h) Enquiry Cell (i) Computer Section, (J) Special
Officers Section, High Court of Andhra Pradesh,  Hyderabad

30. THE EDITORS:
1.  THE HINDU, HYDERABAD.
2.THE DECCAN CHRONICLE, SECUNDERABAD
3.THE NEW INDIAN EXPRESS, HYDERABAD
4. THE EENADU, HYDERABAD
5.THE VAARTHA, HYDERABAD.
6.THE ANDHRA JYOTHI. HYDERABAD.
7.THE ANDHRA PRABHA, HYDERABAD.
8.THE SIASAT, HYDERABAD
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